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 के।  रास  के  जारे  में  छापने  क्या  फैसला  किया

 ॥  मैं  जानना  भीरुता  हूं  ?

 lopment  and  Company  Affairs  (Shri
 :  I  beg  to  lay  on  the

 Table  a  copy  of  the  Company  Lew
 Board  (Procedure)  (Amendment)
 Rules,  1966,  published  in  Notification
 No.  GSR.  944  in  Gazette  of  India
 dated  the  24th  December,  1966,  under
 sub-section  (8)  of  section  642  of  the
 Companies  Act,  1956,  [Placed  in  the
 Library.  See  No.  LT-263/67}.

 The  Minister  of
 Shipping  (Dr,  V.  K.  g  ड  Reed to  lay  on  the  Table—

 q  A  copy  of  the  Delhi  Motor
 Vehicles  (Third  Amendment)
 Rules,  ‘1968,  published  in  No-
 tification  No.  F.  3  (18) /65-66

 1986,  under  sub-section
 of  gection  133,  of  the  Motor
 Vehicles  Act,  1939  [Placed
 in  the  Litrary.  See  No,  LT-
 104/67)

 (3)  A  of  the  Annual  Ac-

 counts  af  the  Cochin  Port

 Papers  laid  1270

 Trust  for  the  year  ‘1985-068
 and  the  Audit  Report  th:re-
 Qn  under  sub-section  (2)  of
 gactipn  03  of  the  Major  Port
 Trusts  Act,  ‘1968.  [Placed  in
 Library,  See  No.  LT-05/67].

 I  beg  to  lay  on  the  Table—

 q)  A  copy  of  the  Annual  Report
 of  the  Indian  Council  of  Agri-
 cultural  Research,  New  Delhi
 for  the  year  1964-65.  (Hindi
 version).  [Placed  in  Library.
 See  No.  LT-06/67].

 (2)  A  coy  of  the  Food  Corpora-
 tion  =  (Tenth  Amendment)
 Rules,  1967,  published  in
 Notification  No.  G.S.R.  297  in
 Gazette  of  ‘India  dated  the
 8rq  March,  1967,  चता  sub-
 section  (3)  of  section  44  of
 the  Foog  Corporations  Act,
 3964  [Placed  in  the  Library.
 See  No.  LT-07/87].

 (3)  A  copy  each  of  the  folowing
 Notifications  under  sub-
 section  (6)  of  section  4  of  the
 Essential  Commodities;  Act,
 1955:  —

 (i)  The  Andhra  Pradesh  Rice

 ura  Paddy
 (Restriction  on
 Second  Amend-

 ment  Order,  1968,  publish-
 ed  in  Notification  No.  G.S.R
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 (ili)

 (iv)  The  Wheat  Roller

 (v)

 (vi)

 (vii)

 (vili)

 Paners  laid

 The  Gram  Zone  (Movement
 Contral)  Third  Amendment
 Order,  1966,  published  in
 Notification  No.  G.S.R.
 2020  in  Gazette  of  India
 dated  the  3lst  December,
 1966,

 Flour
 Mills  (Licensing  ang  Con-
 trol)  Third  Amendment
 Order,  1966,  Published  in
 Notification  No.  GSR.
 202  in  Gazette  of  India
 dated  the  $lst  December,
 1966.
 The  Punjab  Paddy  (Ex-

 port  Control)  Amendment
 Order,  1966,  published  in
 Notification  No.  G.S.R.
 2034  in  Gazette  of  India
 dated  the  30th  December,
 1966.
 The  Inter-Zona]  Wheat
 and  Wheat  Products
 (Movement  Control)

 Fourth  Amendment  Order
 1966,  publisheq  in  Noti-
 fication  No.  G.S.R.  2035  in
 Gazette  of  India  dated  the
 Products  (Price  Control)
 No.  G.S.R.  2088  in  Gazette

 of  India  dated  30th  Decem-
 ber,  1966,
 The  Rice  (Northern  Zone)
 Movement  Control  Amend-
 ment  Order,  ‘1966,  published
 in  Notification  No.  G.S.R.
 2036  in  Gazette  of  India
 dateq  the  30th  December,
 1966,

 The  Roller  Mills  Wheat
 Products  (Movement  Con-
 trol)  Fourth  Amendment
 Order,  +1968,  published  in
 Notification  No.  G.S.R.  2087
 in  Gazette  of  India  dated
 the  30th  December,  1968.

 (ix)  The  Gram  Zone  (Move-
 Second Control)

 1966,

 of  India  dated  30th  De-
 cember,  1066,

 MARCH  26,  96T  Pepe  it  1

 (x)  The  Uttar  Pradesh  ¥ood-

 (xi)

 (xii)

 (xiii)

 (xiv)

 grain  (Restrictions  on
 Border  Movement)  Amend-
 ment  Order,  1967,  publish- ed  in  Notification  No.
 GS.R.  82  in  Gazette  of
 India  dateg  the  7th  Janu-
 ary,  1987,
 The  Inter-Zonal  wheat  and
 wheat  Products  (Movement
 Control)  Amendment
 Order,  ‘1967,  published  in
 Notification  No,  G.S.R.  88
 in  Gazette  of  India  dated

 the  Tth  January,  1967.
 The  West  Bengal  Husking
 Machines  (Control  of  Ope-
 ration)  Amendment  Order,
 ‘1967,  published  in  Notifica-
 tion  No.  G.S.R.  64  in  Gazet-
 te  of  India  dated  the  llth
 January,  1967,

 The  Wheat  Roller  Flour
 Mills  (Licensing  and  Con-
 trol)  Amendment  Order,
 1967,  published  in  Notifica-
 tion  No.  G.S.R.  65  in  Gazet-
 te  of  India  dated  the  I3th
 January,  1967,
 The  Delhi  Roller  Mills
 Wheat  Products  (Ex-
 Mill  and  =  Retail)  Price
 Order,  ‘1967,  published  in
 Notification  No.  G.S.R.  3l
 in  Gazette  of  India  dated
 the  24th  January,  ‘1967.

 (xv)  The  Andhra  Pradesh  Rice

 (xvi)  The  Orissa  Rice

 and  Paddy  (Restriction  on
 Movement)  Amendment
 Order,  1967,  publisheq  in
 Notification  No.  G.S.R.  5
 in  Gazette  of  India  dated
 the  5th  Febuary,  107.

 (Move-
 ment  Control)  Amend-
 ment  Order,  1967,  publish-
 ed  in  Notification  No.
 G.S.R.  १७  in  Gazette  of
 India  dated  the  6th  Feb-

 Tuary,  1967.
 (xviii)  The  Inter-Zonal  Wheat  and

 Wheat  (Move- Products
 Second ment  Control)
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 Gazette  of  India  dated  the
 एक  February  907

 (xviii)  The  Rajasthan  Foodgrains
 Restrictions  on  Border

 Movement)  Amendment
 Order  ‘1967,  published  in
 Notification  No.  G.S.R.  227
 in  Gazette  of  India  dated
 the  1th  February,  1967.

 {Placed  in  the  Library.  See  No.
 LT-08/67].

 05  brs,

 PUBLIC  ACCOUNTS  COMMITTEE
 Scurrr-sevenra  To  Sverrr-secows

 Reports
 Secretary:  I  beg  to  lay  on  the

 Table  the  following  Reports  of  the
 Public  Accounts  Committee  (1966-67)
 (Third  Lok  Sabha)  which  were  pre-
 sented  by  the  Chairman  of  the  Com-
 mittee  to  the  Speaker  of  the  Third
 Lok  Sabha  on  the  28th  February,
 1067,  before  its  dissolution:  —

 (l)  Sixty-seventh  Report  on  Ap-
 propriation  Accounts,  1984-
 65  and  Audit  Report,  966  re-
 lating  to  the  Government  of
 Kerala.

 (2)  Bixty-eighth  Report  on  Ap-
 propriation  Accounts  (Civil)
 ‘1964-65,  Finance  Accounts,
 1964-65  and  Audit  Report
 (Civil),  966  relating  to  the
 Ministries  of  Finance,  Health
 and  Family  Planning,  Infor-
 mation  and  Broadcasting,  Iron
 and  Steel  and  Supply,  Tech-
 nical  Development  ang  Mate-
 Tials  Planning  etc.

 @)  Sixty-ninth  Report  on  Ex-
 cesses  Over  Voted  Grants  and
 Charged  Appropriations  dis-
 closed  in  the  Appropriation
 Accounts  (Civil),  1964-85,

 (4)  Seventieth  Report  on  Para
 0  of  Audit  Report  (Defence
 Services),  06¢—Manufacture
 of  Engines.

 Personal  Expla-  3274
 nation.

 (8)  Seventy-first  Reort  on  Ap-
 priation  Accounts  (Defence
 Services),  ‘1964-65  and  Audit
 Report  (Defence  Services),
 1966.

 (6)  Seventy-second  Report  on
 Appropriation  Accounts  Rail-
 ways),  1964-65  and  Audit
 Report  (Railways),  ‘1966.

 2.6  hrs.

 PERSONAL  EXPLANATION  BY
 MEMBERS

 (Shri  George  Fernandes)

 श्री  जाई  फरवनेन्डीश  (बम्बई  दक्षिण)  :

 अध्यक्ष  महोदय,  दिनांक  23  मार्च  को
 अमरीका  को  सैन्डल  इंटेलिजेन्ट  एजेन्सी
 की  कार्रवाइयों  के  बारे  में  इस  सदन  में  जो

 चर्चा  हुई  उस  के  दरमियान  श्रीमती  तार-

 केश्वरी  सिन्हा  ने  न्य  बातो  के  साथ  यह

 कहा  कि  :

 “Shri  Banerjee  has  said  that
 the  ICFTU  is  giving  funds  to  the
 Indian  १  National  Trade  Union

 Congress.  He  has  omited  very
 conveniently  the  HMS,  which  is
 a  Mazdoor  organisation  of  the
 Socialist  Party,  the  P.S.P.  I  think
 Mr.  George  Fernandes  was  also
 associated  with  it  for  some  time,
 and  I  think  he  is  still  associat-
 ea”

 मुझे  यह  स्पष्ट  करना  है  कि  प्रकासो  लिस्ट
 पार्टी  का  मजदूर  संगठन  हिन्द  मजदूर  सभा,
 जो  झाई०  सी०  एफ०  टी०  यू०  से  सम्बन्धित

 हैं,  से  मेरा  कोई  सम्बन्ध  नहीं  है  -  समाज

 बादी  मजदूर  संगठनो ंके  i958  में  हिन्द
 मजदूर  सभा  के  तत्कालीन  नेतायों  a  हम
 लोगों  के  जो  मतभेद  थे  उन  में  से  एक  यह
 था  कि  हिन्द  मजदूर  सभा  आई०  सी०  एफ०
 टी०  यू०  से  जुड़ी  हुई  थी।  में  उन  लोगों
 से  था  जो  एब०  एस०  एस०  को  भाई०  सी०

 एफ०  टी०  यून  से  झलक  करने  की  कोशिश
 में  से  चूंकि  हमारी  राय  झाई०  सी०  एफ०
 fo  go  रूस  शौर  प्रेमिका  के बीच  म  उन


